AGrgF 794 - Wb /59

make the fol]owmg mics, namely -
Short title and 1. (1) These rules may be. ca'-.-
Commencement B 2019
2) . Th_e,y s_hallj_con_ ¢ int
P +~ Official Gazct_tc_ '

Definitions. 2. {1 In these mlés,'uﬁ_léés he

(a) “Act” means the A

XVI of 2002), VR

& appra;sal“ means t




(dy custady” meérns the posses

- e

“declasmﬁcatwn” ‘j

e possession of a
non—governmental

_rulé§*£ é’wm Ass‘am

al




THE ASSAM GAZETTE, EXTRAORDINAR’

Nomination of
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Maintenance of
standing guard file
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Withdrawal
Records

Down—grading.
classified records

Submissio; of
Report.-

_._'i_'."Archlves on the ac
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,_to’ the Dlrector
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Digitization of Public 12.
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" -_-Research Schoiars all subm an appl tw in Forms—S to
_t,he Director of - Arc;hw___ consult u:corde.
_The Dlrector ot Archive:
public mterest and fo

i apphcatmn. o

_, ._"Wherever mxcro ﬁ[m rolls the oi-iginal
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Pamculars of ecord

Total number-o
clasmﬁed records

io of‘ class:ﬁed Records due’

for reviewing -

Sublect matter of the ﬁle

Name of the records creating agancy'n e, Departmenthj_"_ ‘

Name and part:culars f th

Date .

__Seejrule 6(1 ) ]
Requl ition shp

cords: ofﬁcer 2

‘before the

@



- No.{- Q_f fclass{ﬁ_ad :

Total number of

Records due for -

C.

D.

classified records
lying at present in the reviewing
Organisation
1 2

Trammg of Records Ofﬁcer and Staﬁr

[ See, mle 8{1)'] :

(1) Whether Dcpartmcntal Records
Records Management? = -

(ii) Whether the junior staff wm‘kmg in t
trained in various aspects of Rec
If not, are you wxlhng to avall 4

(iii)
Archwes Assam"

Assam.
OR Whether your Orgamzatmn

of Assam?
(iiy Ifyes, please state bulk of re_._.

2. Penodmai recordmg, revzewm an
(i) Whethcr your orgamiat a

3. Appraisai of Non-curr ntrecords
(i) Whether your orgamzatmn h
records appraisai in consuita]tmn wi

(n) State the total bulk of rccord

175




[ Organizational history:
our organization compiled! o

files indexed |




P

v

THE ASSAM GAZETTE, EXTRAORDIN,

To
The Director, Assam State Archwes
Government of Assam, o
Dispur, Guwahati-6. '

Sir,

Research Room of the State Archives of Assam 1 égrq
in fcrce and promise te deposxt a oopy of each ef r_n

10. Signature anddate SRONRNITHE

11. Address i~
() Local :

(ii) Pesmanent

Particulars of records to be consulted

Profession: ...........o i,

Guide’s recomfnendatibri letter ; ... . e

|

2

3

5. Natioﬁé-lity i . P
6

7

8

9

Period for which admissmn is sought

¥

 Form ;;,g_ _
[See rule 12{2) and:

Subject of search : ......... i

Dgpamnent

B W e

: P._e:i_od

o Scholars are requested to attach & letter of
/nstitutions /Department. However, the: forgggx,_
accreditation from:the- chplomatxc representatz ves
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